. OFFICE OF THE CHIEF JUDICIAL MAGISTRATE : WiEST DISTRICT: DELIL

PUTY ROSTER OF JUDICIAL MAGISTRATI (WEST) DISTRICT
FOR ITIE MONTH OF JULY. 2026
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On Sundays, Second Saturday and nther halidays, they are required to reach 1o court by 11:00 AM and remarr: there up

to 05:00 PM or rill the disposal of remand and other misc, work whichever is later. On working days Dury Magistrates shall remain in the

court rill 05:00 M. The duty Magistrate would be assisted by his/her own staff.

St Name of the Judicial Magisterate First Class Working Holiday Reom No
No . days
01  Ms. Renu, Ld. JMFC-10 01-07-2026 345
R/c B-104, Judicial Residential Complex, Sector-26, Rohini Delhi
02 Ms. Moksha Bains, Ld. JMIC 11 02-07-2026 206
R/o 2072, Dethi Administration Flats, Gulabi Bagh Dethi (Exwn. Block)
03  Ms. Shruti Sharma-IL, Ld. JMFC (Mahila Court-2) 03-07-2026 158
R/0 A-2B/194B, Near Ekta Apartment, Paschim Vihar,
Near Jwala Heri Market, Delhi
04 Ms. Jvori Nain, Ld. JMFC {Mahila Court-01) 04.07-2026 05-07-2026 358
Rso Flat No. B-2/206, Dethi Administration Flats, Shalimar Bagh, Delhi . (Sunday)
110068
® 05 Ms. Drepika Goyal Shokeen, Ld. JMFC ( Mahila Court-03, 06-07-2026 .
R/o WZ-10. A-2, Block, Asalatpur Village, Janakpuri, New Delhi -110058 232
06 Ms. 1)ana Langan, td, JMIFC (Mahila Court Oa; 07-07.2026 353
W 20 G, G 10, Sunder Apantments, Paschim Vihar, 08-07-2026
New doom G T008Y
07  Ms. Chhavi Bansal, Ld. JMFC (Mahila Court- 04} _ 09-07-2026 en
R/o Flat No. A-23, Saket Court's Residenuar wumplex New Delhi 110085 10-07-2026 252
08  Ms. Shivangi Mangla, Ld. JMFC(NI Act-05) 11-07.2026 308 {Eatr
4 R/0 House No. 90, Upper Ground Floor, Pocket 4 & 5, Sector 23, Rohini Bloch .
Delhi.
09  Ms. Anamika, 1.d. JMEFC (Mahila Court-06) 13.07-2026  12-07-2026 349
R/ 1t No. 106, Type iV, First Floor, KKI? Judicial Residemial (Sunday)
Com:rex, Shahdara, Delhi 110032
10 s Geurav Singal, 1. JMIC 06 14-07-2025 355
R'o ¢ No. 202, Anubhay apanments, Sce 7/, Sonipa: Haryana
11 Sh, Tanmay Batham, Ld. JMFC(NI Act-03) 15-07-2026 103
R/o Flat No. 101, Himvarsha Apartment T Fxtension, Delhi -110092 (CBA-H)
12 Ms. Sheetal Rani, Ld. JMFC-12 16-07-2026 5
R/o B-306. 3™ Floor, Greenfield Colony, Faridabad, Haryana 121010 17-07-2026 152
13 Sh. Anshul Singhal, Ld. JMFC-04 18-07.2026 268
R/o Elat No. 706, KKD Judicial Residential Complex, Typ. IV, 20-07-2026
Karkardoom, Delhi 110032
14 sh. vikas Madaan, Ld. JMFC-07 19-07.2026 289
R/o B-803, Judicial Officers Residential Complex. Sector-26, Rohini- {Sunday)
* 110042 v
15  sh. Shashank Nandan Bhaus, Ld. JMFC.02 21-07-2026 358
R/o B-104, Naveen Aparunents Dwarka, Sector-05, New Delhi-110075 >
16 Sh. Komal, Ld. JMFC-01 22-07-2026 3l
R/o Vi/112 (3" Floor) DDA Flats, Kalkaji, New Delhi-110019 23.07-2026
17 Ms, Snraddha Srivastava, 14, JMIEC 09 24.07-2026 ( cs%.z-:n
W/n . 62775, Second Foor, Kalkayi kxtension Kalkaji New Dethl 25.07-2026 I
18 Sh, Ankit Karan Singh.lLd. JMFC-0B 27-07-2026 26-07-2026 -
Rso 274, 2" Floor, Jai Durga Apartments, Tagore Park, Delhi- 110009 (Sunday)
19 Sh. Gaurav Ujiwal, Ld. JMFC (NI Act)-01 28-07-2026 . CB?\?h
R/0 335,SF5 Flats, Mukherjee Nagatr, Delhi-1 10909 A
30 Ms, Atisha Jain, Ld. JMFC (Digital Traffic Court) 29-07-2026 oz
R/o 283, 2nd Floor, Flat No.5, Resident'al Gasan Vihar, New Delhi 51 30-07-2026 (Extn. Bloch)
31 §n, A~sur Panghal, Ld. JMEC 05 31-07-2026 336A
R/o Iat No E-803, Parker VRC White Lily Apartments, G.T. Road, Near
‘Tau Dievi Lal Park, Sector-08, Sonipat, Haryana 131001
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RIEMARKS :

On holiday the Dury Magistrare of the day shall alse deal with all the challans of traffie/STA/Impoinded
vehicle periaining 10 Darya Cenl. Kamla Market, Model Town & Paschim Vihar traffie circies.

When any working day is dec e a holiday, the Duty Magistraic on that day will he decmed as iy
Magisirate for whole day witho. @y further order.

Duty Magisterate shall hoid co.-: on Sundays, Second Sawurdays and Holidays eic. in Room Numhers
mentioned against their names

It is impressed upon ali the Jud.cial Magistrate Firsi Class, West District, Delhi to remain avaiiab.c in
sheir court and 10 perform the Ldicial work Gl S p.m, including deciding remand arnd bai appiication,
and signing of orders passed o~ ¢ day, as aiso on warranis, for cxample, reicase warreus, rerand
warranis cic., and not 1o cawe ~.on work for the Duty Magisirate of that dav.(Referenae No. 1956
2008/CMM/West/ADD/DR/20 T wared 05-06-2014)

In casc any Magistrate has 10 .ceve court before 5 pm due to unavoidable reasons he/she shall intimate
the undersigned and the Duty Mag:arate of the day of the said rcasons before leaving the court. In
ahsenec ol any such imtimaiie~. e Duly Magistrate wouid perform the work of the said Presiding
Officer only after 1aking a wriv . ~-port from the Reader / Ahlmad of the said Court about the non
availzhility of the Presiding O ¢ which shall thereafier he sent 1o the undersigned {(Reference
N0.1956/,2008, CMM/West, A 342014 daed 05-06-2014).

1 is carificd that on working va1e. .. the Bail applications & Superdari Applications shail ~ave o e

1.

neard by the concerncd tour.

AL the g, Judicia) Magisirate <1 ¢ ass, Wesi Iistren. Delhi shall vomply the cirections reovived from
vime 10 time regarding disposz. o 7o work [rom Hon™ic High Court of Deini, New Delhi and ron 1l
brincipal District & Sessions Judye “West), Delhi

The 1.d. Judicial Magistcrate Firs: {as, West District, Delhi deputed for duty and the staff of thewr courts
who will work on olidays will be ertitled to avail Special Casual leave (Compensatory i.eave) in licw of
the duty performed on such day (<) as per rules. The Speeial Casual Leave (Compensatory feave) of the
Judicial Magistrate First Ciass, Wes: istricy, Delhi shali be routed through and after verification by
undersigned. The Judicial Magistraic First Class, West Districr, Delhi while forwarding the application of
the staff for gramt of such Specia. Casual Leave (Compr~r™ay) shall verify that the official concerned
had actually worked on a particuls- date.

‘= pase 0F cmeTEEne) the Ddun Vegpsraie is nal avaiabie duc to some incvitable reasons he/she wi
serd 2 formal request two days ¢ a0 anee for change of duty a.ongwith the written conseni/wilisgness
of the officer agreeing to pertorrs Goo+ in his/her place, o 1he office of the undersigned .

e Dty Magistrate of the day ~~... report at Video Conferencing Room iatest by 12:30 roon and sha..
¢ispose off the work as per dirce.one issued by the then CMM Dethi contained in the oft'ce orde- No.
8340 80, VM CVM/2008 cated ¢~ U7 2008.

ke Judicial Officer who are epyod as Duty Magistrate, if summonced for the day, of sue: day of dutv tu
appedr as witness in a court iocaive o court complex other than the place of posting wil. send & forma,
rcquest in advance to the court wiere he/she has to appear as 2 witness for his/her exemp:ion from cour
aticndance for that date, he /she :av do so in the forenoen session, under intimation to the undersigned.
(Ref: standing order issued by v [d. District Judgel & Sessions Judge, Delhi. Video NO. 42534

684/1DM/Gax. Dated 26-10-1999 .3

In case, if 2any information rcgarcing Inguest U/s 196 Bharaliya Nagarik Suraksha Serhiig 2023 i
received between 10.00 AM to 5.00 P.M. on a working day, the same shall be moved before the
undersigned for marking it furthe:.

. is cierificd that on working day . «ny Inguest information is received by the Duty Magisierate after
05:00 P.M. it 9.59 A.M. on the :mmediale succeeding day, then the same shall be deemed 1o be
marked 1o the coneerned Duty Mepairate of the day, who shall proceed to conduct the Diguest
nrocecdings 2nd no formal marking o ~.ch Inguest by the undersigned shall be required.
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'f any intjuest information is received by oo Uy Magistrate on holiday. then the same shall be deemed
10 he marked to the Puty Magisteraic of the day, who shall pracced 1o conduct the inguest proccedings
and nio ‘ormal marking of such Irquest shali be reguired.

in case of transfer of any Judicia® Officcr, the new.y ~osicd Judicial Officer shal work as Doy Magisiralie
in place of his/her predecessor Judicial Officer.

vo L L6 T = A 23csmwWest)/ i 2026

Copy "orwarded for information and necessary action to:-

Q1. The Hon'ble Registrar Generas, High Court of Delhi, New Delhl
Tarough fd. Principal District & Sessions Judge, (West),belhi

02. ‘Lhe 1d. Principal District & Scssions Judge, (11Q, Dethi

03, The 1d. 1.d. Principai District & Sessions Judge, (West), Deihi

04, Uhe 1.d. Principa! District & Sessions Judge all district Dethi/New Deihi

0s. The 1d. officer Incharge, Pooi Car, Tis t1azari Courts, Nelhi

06, The 1d. CIMs, all District, Nethi/New Delhi,

07, The 1.4, ACIM & all 14. Judicial Magistrate First Class, West District, Tis Hagzari Cours. Dokl

08. The Dircelor of prosecution, Tis Havari Courls, Delhi.

0Y. The Commissioner of Police, Dethy

10. The I G (Prison), Tihar Jail, Delhi/New Delhi.

11. The Secretary, Bar Association, ‘is Hazari Courts, Delhi

12. The Supdt. Jail, New Pethi/l.ock-Up Incharge, Tis 11azari Courts, Deihi

13. 1.aw Qfficer, Tihar Jail, Delhi/New Delhi.

14, For Upioading on contralized web-site through LAYERS

<5 e Video Conferencing, R. No. 21 1, Tis Llavari Courts, 13ethe,

16. 1 ¢ Care laking #ranch, (i) B Woest Tis trazeri Courts, Delhi

v Reader 10 the court of vndersigned.

-§. 14 Cash Branch, West Iyistrict, Tis 1iazari Courls, Neihi.

19, S0 ld. Principal District and Scssions Judge{West) District, Deuki

20. Office file

Wost District, Dethi




